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MR, SPEAKER : I am getting facts.
Then I will decide whether 1 can do this
thing in the House or not. Then I will
come to you.

(Interruption\)

MR. SPEAKER : Mr, Dhandapani : [
have already said that we are concerned
about it and the government is also
concerned about it. They have conveyed
their concern to me and we are taking
steps, The will do it. Don't worry.
They are doing something. This isa
national issue.

(Interruption.)

SHRI C.T. DHANDAPANI :
should have done at 1t yesterday itself.

MR. SPEAKER : But it has to be
done on some pragmatic approach.
Please don't get agitated. Certain things
take time.

(Interruptions)

SHRI K, MAYATHEVAR : You go
through the newspapers.  All the news-
papers are giving headlines,

(Interruptions)

MR, SPEAKER : Mrs. Dandavate,
why are you bothering me ?

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : If Punjab could be discussed,
why can we not discuss this? It isa
question of terrorism.

MR. SPEAKER : 1 have never said
that we will not discuss terrorism, We
have 10 fix time in the Business Advisory
Committec, and discuss it.

SHRI SATYASADHAN CHAKRA-
BORTY : Why not ?

MR SPEAKER : 1 have never said
‘No'. You decide and 1 agree. So
simple it is. And that has been the case
all along. Itis you people who decide
and ] carry out your orders. 1 have
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never disobeyed the orders of this august
House. ‘ ’ X

SHRI K. MAYATHEVAR : We are
not convinced. We are not at all
happy. We are not at all satisfied. No
action is taken about - the agitation in
Ceylon or about Tamilians or what is
happcning there, Therefore, condemn-
ing this we are working out,

12,16 hre,

At this stage, Shri K. M;ryathevar and
and some other hon. Members left the
House.

SHRI A. NEELALOHITADASAN
NADAR : We are also walking out in
support of them. (Shri A. Neelalohita-
dasan Nadar than left the House)

SHRIMATI PRAMILA DANDA-
VATE : The Dowry Prohibition Amend-
ment Bill is not yet brought.

MR. SPEAKER : We will see.

SHRIMATI
VATE :

PRAMILA DANDA-
Sir, it is important,

(Interruprtions:

MR. SPEAKER :
Jatiya,

Shri Satyanarayan
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(1) Tmplementation of Narmada-Ships
Chambal Link Project,
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(ii) Need for Central Government's heip
to people in J & K affected by
sethack in tourist trade

SHRI ABDUL RASHID KABULI
(Srinagar) : The tourist trade in Jummu
& Kashmir has suffered a great sctback-
due to the pol.tical and economic tur-
moil shattering the overall c¢conomy: of
the State and depriving lakhs of people
of their livelihood, The people affected
inc'ude artisans, houseboat owners and

taxi drivers, hoteliers, transporters,
small  businessmen and daily-w age-
enrners, For two consecutive  years

people have withnessed violent agitations
which have resulied in scaring away
tourists from Kashmir since 1983 forcing
many holiday-seckers to abandon their
tours and sighisecing programincs.

In July a curfew was imposed in Sri-
napar and some other parts of Kashmir
Val'ey This development has comple-
telv destroyed the prospects and what-
sover was left of tourist trade.

In the present conditions of economic
deprivity of masses living in Kashmir
Vailey the Government of India must
rise to the occasion and try to salvage
and provide succour to the idle and
starving lakhs people who have tradi-
tionallv been living on tourist trade.
Besides offcring  relief, incentives and
involving pecople in different schemes.
et the recovery  of the taxes and loans
from the affeited p-ople be stopped for
the time being to tide over the crisis

12 20 hrs.
IMR. DEPUTY-SPEAKER in the Chair]

Proposed Railway Coach Factory at
Gorakhpur,
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